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Central   Assistance   Sought   by   Andhra 

Pradesh for Sports FacUities 

4212. DR. Y. LAKSHMl PRASAD: 
Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be 
pleased to state: 

(a) whether Government of Andhra 
Pradesh has sought Central assistance for 
aeating sports facilities at places where they 
do not exist and import of latest sports 
equipments; and 

(b) if so, the response of the Government 
thereto, keeping in view the venue of National 
Youth Festival 1998-99 being held at 
Hyderabad? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT (DR. MURLI 
MATSfOHAR JOSHI): (a) This Department 
had received fvoposals from the Government 
of Andhra Pradesh for creating sports 
facilities. No proposal for import of latest 
sports equipment has been received. 

(b) Keeping in view the huge committed 
liability of the projects approved up to 1996 
and the revision of the relevant scheme, it was 
decided not to consider any fresh proposal till 
the committed liability is met and revision of 
this scheme is finalised. Consequently, 
proposals received from the State 
Government were returned to them. The fresh 
proposals would be considered for sanction on 
their receipt in the Department after revision 
of the scheme. 

Study Centres set up in Assam under Total 

Literacy Programme 

4213. SHRIMATI BASANTI 
SARMA: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be 
pleased to state: 

(a) the number of study centres set up 
under Total Literacy Programme in Assam; 

(b) the total amount of expenditure 
incurred under this scheme so far; and 

(c) the details of funds proposed by 
Government during the current financial 
year? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT (DR. MURLI 
MANOHAR JOSHI): (a) Total Literacy 
Campaigns have been launched in 21 out of 
23 districts of Assam, with an approximate 
coverage of 28.00 lakh. The suggested ratio 
of volunteer to learners is 1:10 for setting up 
literacy centres in a literacy campaign project. 

(b) Since the launching of the scheme of 
Special Proejcts for Eradication of Illiteracy 
in 1989-90, an amount of Rs. 638.18 crore 
has been incurred as Central grant for the 
country as a whole. Out of this, an amount of 
Rs.15.93 crore has so far been released to 
different Zilla Sakharata Samitis 
implementing literacy campaigns in Assam. 

(c) An amount of Rs. 20.00 crore is 
proposed to be spent under the scheme during 
the current financial year. Funds are not 
earmarked State-wise but released on the 
basis of proposals received from Zilla 
Saksharata Samitis and availability of funds. 
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4214. �� ��S� ���: ��� ��� �	�� � 
���� �	
� �ह @���� �� �� �� ����� ��:  

(�) ��� �ह �� ह% �� *��� ��  65 .��1� @x�� 
�� ��/E ��  �1��� ह4,  

(�) ��) ह�	, �� <� @x�, �� @�ह�� 3ह�� �&� 
��/E )��� ��  ��� ����� ��� �)� !`� �ह� ह%, 
+�  

(�) ��� ����� <� @x�, �� �� ��/E ��  ���� 
�� @���� ��  ह��� ��? �� UV�� ����� @������? 

 

��� ����� ����� ��$� (B�. ����� ��ह� 
����): (�) �� �ह$; 1995-96 �� 3����� ���� 
��/�ह�� H�����W	 ��  5Q���, ��  5����� 1-5 /0 
�� 3���0 ��  49.2% @x�� �� ��/<� ह4; 
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 (�) @x�, �� @�ह�� *��� +� ��E !��"  
����� ��  ��� ����� ��  ��*U� J�
, h��� �? 
���0S� ���DKU� ���� �� �ह� ह4; .��� ���0S�, �� 
��_y����� ������ @�� ���� ��� 
(3?.��.T�.��.) ����� �2���� � �� ��� �� ह��� 
��� 5U ��� �� ����� ��  ��� -�O �� @x�, ��  ��� 
�Q��¡� *��� ���0S�, ��_y�� �s�l��� ���	
E 
���0S�, 3��T�� �� ��� �� ह��� ��� ���, ��  
���	
E ह��� ��_y�� ���0S�, ��/�ह���� ���j��� 
�%)� ���� ��  ��� ��/E �1J� +� ���	��� 
����� ��	 1���� ह4;  

(�) 1993 �� ����� h��� ����� ��_y�� ��/�ह�� 
���� �� 5���� ��  j� ��, @x�, �� �� ��/E ��  !U�O�� 
��  ��� �L@KU � J�
, �� �����, +� ���0S�, �� 
��/�ह���� ���, �� 1���� ���� ��  ��� �k .��� 
���� �� �ह� ह4;  

Infiltration of Private Capital in Football 

4215. SHRI ASHOK MITRA: Will the 
Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether Government's attention has 
been drawn to the large scale infiltration of 
private capital in football; 

(b) the estimates of such investment in 
football in 1996-97 and 1997-98 and the 
source' of such investment; and 

(c) whether in the Government's view, such 
intrusion of organised capital has not led to a 
deterioration in the quality of football in the 
country? 

' THE MINISTER OF HUMAN RESOURCE 
DEVBLOPMENT (DR. MURLI MANOHAR 
JOSHI): (a) to (c) The information is being 
collected from All India Football Federation 
(AIFF) and will be laid on the Table of the 
House. 

Hike in Tuition Fee of Delhi University 

Colleges 

   4216. SHRI K.M. KHAN: 
              SHRI      RAJNATH      SINGH 
              'SURYA': 

SHRI O.P. KOHLI: 

Will the Minister of HUMAN RESOURCE 
DEVELOPMENT be pleased to state: 

(a) whether some of the colleges under 
Delhi University have hiked tuition fee 
without instruction either from Delhi 
University/University Grants 
Commission/the Ministry; 

(b) if so, the names of such colleges; 

(c) whether the students have been 
agitating against such hike since the date of 
admission of fresh students after release of 
first cut off percentage list; 

(d) whether Government propose to take 
some action against such colleges for their 
arbitrary hike of tuition fee; and 

(e) if so, the details thereof and if not, the 
reasons therefor? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT (DR. MURLI 
MANOHAR JOSHI): (a) to (c) According to 
the information furnished by the University of 
Delhi, no college of the University has hiked 
the tuition fee. Some colleges have, however, 
increased the charges like Development 
charge, Science charge, Sports charge. 
Maintenance charge. Students Union Fund, 
etc. to improve the infrastructural facilities. A 
couple of colleges have also introducted a new 
charge named Establishment fee to meet the 
additional cost of staff salary as a result of 
revision of their pay scales. This fee has been 
opposed by the students. The Delhi University 
authorities have taken up this issue with the 
concerned colleges. The colleges have agreed 
to review their decision and have assured that 
no amount of students' fund would be spent on 
salaries of the staff. 

(d) and (e) Do not arise. 


